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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 28.09.2016
NAME OF THE COMPANY: Theolia S.A
Vis.
M/s. Theolia Wind Power Pvt. Ltd. & ors.
SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013
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ORDER

Learned Counsel for the Petitioner states that reply to the application (CA
86/PB) of 2016 has been filed only day before and he needs time to file Rejoinder.
Let the Rejoinder be filed within a week with a copy in advance to the Counsel
opposite.
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